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Expenslon of M/s. Jlva.Jeeno Cotton 

Mll11 Lt4. 

•497. SHRI INDRAJIT GUPTA: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be p)eased to 
eta�: 

(a) whether the application of 
llrl/a. Jlyajeerao Cotton Mills Ltd., 1or 
the expansion of their Chemicals 
Di\'Sfi.on at Poribander b.. now been 
sanctioned; and 

(b) if so, whether the sanction has 
been given despite the inquiry pend
ing against this firm for violations of 
the Companies Act? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRY C. SUBRA
MANIAllrl): (a) No, Sir. 

(b) Docs not arise. 




